F. No. 15-16/CESTAT/CPIO/ND/2020 /( 7
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110 066

CPIO ID No. 15-16/2020

Subject: Information sought under RTI Act, 2005.

Sir/Madam,

Please refer to RTI application of Shri/Smt. Prashant Dhasal ,
(No.DOREV/R/T/20/00538/2), dated 22.03.2020  received from U.S./CPIO
Ministry of Finance Department of Revenue in this office on 28.05.2020) received
from U.S./CPIO Ministry of finance Department of Revenue in this office on
28.05.2020, under RTI Act 2005, the information received from Admnistration
containing 01 page is enclosed herewith for your reference please.

Therefore, you are requested to please acknowledge the receipt and
deposit Rs.Nil {@ 2/- per page) to this Tribunal by cash or DD in favour of
Accounts Officer, CESTAT, New Delhi.

Note:

1. RTI application’s replies which are related to outer benches may be
gathered form there by filing RTI applications there directly, for facilitation,
CPIOs are nominated at all outer benches separately.

2. If aggrieved, you may file an appeal under section 19 of RTI Act
within thirty days before Hon’ble First Appellate Authority, CESTAT New Delhi.

CPI
CESTAT, New Delhiy
Dated:29.06.2020

To,
1. Sh.Prashant Dhasal
Saiprasad CHS, Sector-48,D6,Flat-14,
Seawoods, Navi Mumbai-Pin:400706.

Copy to:  Sh.Bhowmick,
U.S.to the Govt. of India
M/o Finance, D/o Revenue,
North Block, New Delhi-110004.
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CUSTOMS EXCISE & SERVI

CE TAX APPELLATE TRIBUNAL

West Block No. 2, R.K. Puram, New Delhi — 110 066

ADMINISTRATION SECTION

Dated: 17.6.2020

I1.D. No. 15-16/2020

Sub: Information sought under Right to Information Act, 2005

With reference to the RTI application received from Sh. Prashant Dhasal Ref.
(F. No. DOREV/R/T/20/00538/2 dated 22.3.2020) received by transfer from Under
Secretary Ad.1C letter dated 4.6.2020 in CPIO 1.D. No. 15-16/2020 (CESTAT), the
information sought by the applicant under RTI Act 2005.

In this regard, the reply is as under:-

General/ SC/STs OBCs Minorities/Adi | Total Posts as
Brahmins/ vasis/Nomadic | on FY 2020
Upper Caste Tribes
Actually | As Actually | As Actually | As Actuall | As per | Actually | As per
Department exists as | per exists as | per exisés as | per y cxists | rule on | exists as | rule on
on  FY |rule on FY | rule on  FY | rule as on |FY on FY | FY
2020 on 2020 on 2020 on FY 2020 2020 2020
FY FY FY 2020
B 2020 [ 2020 2020
CESTAT,
Dept of
~ d v
Revenue, 142 | 213 | 71 88 62 | 106 | Mady | Awewd| 273 | 407
Ministry of
Finance -
%5.{/6 /z
(Assistant Registrar)
CESTAT New Delhi
To

;Pf)/Accounts Officer, CESTAT, New Delhi




F. No. 15-16/CESTAT/CPIO-ND/2020 g
Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110 066

CPIO ID No. 15-16/2020

Subject: Information sought under RTI Act, 2005.
Sir/Madam,

Please refer to RTI application of Shri/ Prashant Dhasal ,
(No.DOREV/R/T/20/OOS38/2), dated 22.03.2020 received from U.S./CPIO
Ministry of Finance Department of Revenue in this office on 28.05.2020, under RTI
Act 2005 {(copy enclosed) wherein certain information is sought as mentioned
therein is related to your section,

Therefore, in terms of the provisions of Section 6(3) & 5(4) read with Section
5(5) of RTI Act 2005 the RTI application CPIO ID No. 15-16/2020 (CESTAT) is
forwarded herewith to you as CPIO under section 5(4), with request to provide the
correct and Para wise information /inspection on or before 16.06.2020 directly to the
applicant as permissible under the RTI Act & DOP & T. O.Ms within the stipulated
time, failing which, as CPIO under section 5{(4), you will be responsible for
delay/denial and penalty if any, under section 20 of RTI Act, Further requested to
follow OM No.12/31/2013-IR dated; 12.02.2013 circulated on 23.05.2013 and O.M.
No. 1/18/2011-IR dated 16.09.2011.

Note:-

1. If the information is not available with your section and you, if have
knowledge, please reply from where it may be retrieved, without delay within 05
days. _

2. RTI application’s replies which are related to outer benches may be gathered
form there by filing RTI applications there directly, for facilitation, CPIOs are
nominated at all outer benches separately,

3. Provide the requisite information, directly to the applicant or to the RTI
section, if not claiming any exemption, subject to the provisions of the Act and
the rules made there under, under intimation to the undersigned.

Encl: As ahove.

)WCPIO
CESTAT New Delhi

For Compliance to:

1. Asstt. Registrar (Admn.Section)

' Copy to: (For Information) '
1. Sh.Prashant Dhasal C V }2_ 4,V
Saiprasad CHS,Sector-48,D6,Flat 14, 7 e
Seawoods, Navi Mumbai-Pin: 400706.

2. Sh.Bhowmick,
U.S.to the Govt. of India
M/o Finance, D/o Revenue, o

North Block, New Delhi-110004. 2 :‘/ﬁ
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RTI MATTER

. &./F.No.R-20011/81/2020-CA Cell
HIT GI{@®R/Government of India
faq AT A/Ministry of Finance
ST [ANTT/Department of Revenue
TaTH WSS de/Competent Authority Cell

e e e o e ok ok

North Block, New Delhi
Dated 19 May, 2020

" To

. The CPI0,0/0 Competent Authority & Administrator, Delhi.

. The CP10,0/0 Competent Authority & Administrator, Mumbai.
. The CP10,0/0 Competent Authority & Administrator, Chennai.
. The CP10,0/0 Competent Authority & Administrator, Kolkata.
. The CPIO, Appellate Tribunal, New Delhi.

. The CPIO, ITSC, New Delhi

. The CPIQ, C&CESC, New Delhi

. The CPIO, AAR, New Delhi

9_ThE CPIO, CESTAT, New Delhi

O OV U1 b W

Subject:- Transfer of two online RTI Applications (reg no. DOREV/R/T/20/00531/2 &
DOREV/R/T/20/00538/2) dated 22.03.2020 & 26.04.2020 of Sh. Prashant
Dhasal, Maharashtra under the RTI Act, 2005- reg

Sir,

Please find enclosed a copy of two online RT| applications dated 22.03.2020 &
26.04.2020 of Sh. Prashant Dhasal, Maharashtra received on 30.04.2020.

2. Since the subject matter in the RTI applications dated 22.03.2020 & 26.04.2020
pertains to your office, the RTI applications are transferred under section 6(3) of the RTI Act,
2005. You are requested to send the reply directly to the applicant and a copy of the same
may also be endorsed to this cell for information.

Encl: As above
You fully,

(5.Bhowmick)
Under Secretary& CPIO (AD.1C Branch)
Tel.N0.23095369



R1T Details https://rtionline. gov.in/RTIMIS/CPIO/RTIDetails. php?reg=Mx

RTI REQUEST DETAILS (3TR213Mg SrR1Y faavom)

Registration Number DOREV/R/T/QO/OO%1/2/ Date of Receipt ('Qﬁ 22/04/2020
® ([ Gftemraen: 3l g BIARRE): 2] 2o
Transferred From (‘@f Departiment of Revenue on 24/04/2020 With Reterence Number @ DOREV/R

Wq‘mﬁﬁ): FT120/00531

the information sought is scattered across all public authorities
(PA)/State Govts. and in terms of section 6 (1) & DOPT O.M.No.10/2 -

Froqoft, - /2008-IR dt 12/06/2008, applicant may apply to concerned PA and

Remarks( ) obtain info. Neverthless RTI is marked to Concerned CPIO in DoPT
and transferred under section 6 (3) to cconcerned Deptts to provide any
compiled information in their records.

English

Type of Receipt (Y1 Igﬂl;:;}tré))?nglll){lélriinsfcrrcd Language of Request
PTAPR) : Authority ( lﬂfl‘ﬂ'aﬁ ILUE
Name (ATH) : PRASHANT DHASAL Gender (feiTy : Male

Saiprasad CIIS, Scctor-48, D6, Flat 14, Seawoods, Navi Mumbai,
Address (€D = 0400706

State (I19Y) : Maharashtra Country (%QT) . India
Phone Number (B1F Details not provided Mobile Number +91-9833605013
e ; CICIEGEERE
Email-ID EAT- dhasal@gmail.com

. Urb: Graduat
(;J::,SU@I?) rhan Education Status : racuate

Requester Letter Details not provided Details not provided
Number(fHag® ax  Letter Date :
?1@3”) :
Is Requester Below No Indian
Poverty Line ? (T Citizenship Status

3ded Td vaT | (

0 (Received by Prime Payment Gateway

Amount Paid (QIlQI Minister's Office) Mode of Payment
T HITAT) - (original recipient) (YT PTUSPR)
Does it concern the No(Normal) Request Pertains to S.Bhomick

i B S(AD.
life or Liberty of a (G{ﬂﬁﬂ Pufafag US(AD.IC)

Person? 9
_ )
o\u‘ |84 "
S

lof2 30-04-2020, .



5/11/2020
Registration No. :
y Transferred o ;

Remarks :

Type of Receipt :
| Name :
Address :

State :

Phone No. :
Email :

Status(Rural/Urban) :

Letter No. :

Is Requester Below Poverty
Line ? :

Amount Paid :

Does it concern the life or
Liberty of a Persen ? :

Information Sought :

Original RTI Text :

RTI Details

RT! REQUEST DETAILS

DORUN/RT20/005382 Date of 26/04/202
Receipt :

Depurtnient of Revenue on 28/04/2020 With Reference Number
DORFYRIT20/00538

Info in r.0. your Department (moF)

Flecironically Transferred from Other Language of English
Public Authority Request :
PRASHANT DITASAL _‘ Gender : Male

Saiprasad CHS, Scctor-48, D6, Flat 14, Seawoods, Navi Mumbai,
P 4060706

Maharashtra Country : India
Dctails not provided . . +91-
Mobile No. : 9833605013 |
dhasalgggmatl.com
Urban Education Graduate
Status :
Details not provided Letter Date : Deta}ls not
provided
NG Citizenship Indian
Status
0 (1111 fee is received by Prime Minister's Mode of Payment
Otfice (original recipient) ) Payment (Gateway
No(Normal}) Request S.Bhomick

Pertains to : US(AD.IC)
Point No. 8
Please route this to PMO office please review attached R1T.

Print Save | Close :

hitps://rtionline.govin/RTIMISNCDAL/RT Details. php?reg=cWDP%2F PTSYSRMpiK2IbZ5fy2TK3sG TBOV3tTubgqWJs0%3D

"



3 Cabinet
Minister’s
- Secretary i o L
4 Prime
Minister’s
5 | Agriculture &
Irrigation
Ministry B B )
6 Defence
Ministry _ N i
7 Social
Welfare &
SV S Health B SN [ P [ —— _ —
8 Finance
- Ministry | ) _
Home
L Ministy || SRR U
10 | Chemical and
| Petroleum | . S SO S o
11 Human
Resource
12 | Governor and
Deputy
.. Governor | = U o
13 | Ambassadors i L S A I W
14 National
Commission
for Backward
| Classes L : i — -
15 Chief
Secretary
- Ofﬁce S S — o — e - —
16 Ministry of
Corporate
Affairs e B e
17 Ministry of
Women and
Child
Development 1 ~ 1
18 JAS Officers e - -
15 | IPSOfficers | ., ] : :
20 IFS officers _ — .
21 | Rsofficers | .} O R
22 Niti Aayog S o B ~
23 Ministry of
Social Justice
~and | R




